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€. 1405] ¢ Reetl, Rt , AT 20, 2026/HTR 29, 1947
No. 1405 NEW DELHI, FRIDAY, MARCH 20, 2026/PHALGUNA 29, 1947
s TREET 3K TSHR JATT

7% feeett, 19 /T4, 2026

FIAT. 1470(31).— FealT LT, T TSHNT ATAHTH, 1956 (1956 FT 48) Fif g1 3 & G
(%) BT W& ARFAT FT TIET F3d g0, TH ATALAAT 5 AT TTa= | THIAT g 6T I &, qe
TR9T TT5T o TSR JR1¥, forar arferae & . 18.6 Bt & 24.38 foft o, vadiuw Mge, S fave
*. .. 24.38 7 f.#1. 53.16 a%, waeiun Hgwia, T f9ve ¥ .7, 53.16 & f.41. 73.83 T,
vy fove .. 73.83 & Ry, 116.5 %, vadiuwm srew & fhfy. 111.2 7 Bt 111.3 T @gw
TISTHRT H&AT — 719 (T TP TSHE §&AT1-92) F Use 9Mee & |19 -/ | 3999 g 3h
FTEAT & &TFT (4), (5), (6) 3T (7) H FwHem: Iteateaa o7, e, el i< Al § Fraiead S =T
& TqE (3) FT Tt AT § AR i & avaey § aqget & waed (2) § feated Attt & 3%
AT F Sreavid HeTH ATARTIT o FAT HT (AOITET FH o (70 TAETT HEAH TFRTLT & & § ATIEFT
FLATE

2044 G1/2026 ()
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1470(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in the
corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned in column
(4), (5), (6) and (7) respectively of the said Schedule for upgradation to 2-laning/4-laning with paved shoulders of km.
18.6 to km. 24.38 of SDM Murar, District Gwalior, km. 24.38 to km. 53.16 of SDM Gohad, District Bhind, Km. 53.16
to km. 73.83 of SDM Mehgaon, District Bhind, km. 73.83 to km. 116.5 of SDM Bhind, District Bhind, km. 111.2 to
km. 111.3 of SDM Ater District Bhind, NH-719 (Old-NH 92) in the State of MADHYA PRADESH

SCHEDULE
Land acquisition on National Highway No. NH-719 (Old — NH 92) in the State of MADHYA PRADESH.

SI. | CALA |Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7

1

1 Sub NH-719 | MADHYA | GWALIOR Murar 1 |Jonapur

Divisional | (Old |PRADESH

Officer |NH-92) 2 |Lachhmangarh
(R), Murar | KM 3 Baretn
18.6 TO aretha
KM 4 |Kheria Keshar
24.38
5 |Dangguthina
6 |[Siholi
Divisional | (Old | PRADESH
Officer |NH-92) 2 |Piphadi No. 2
(R), Gohad | KM 3 [Ten
24.38 ehara
TOKM 4 |Jagnnathpura
53.16
5 |Kanipura
6 |Khaneta
7 |Chak khaneta
8 |Sarwa
9 |Chaksarwa

10 Kheriaraiju
11 |Tukeda

12 |Chak tukeda
13 |Tudila

14 |Ekahara

15 |Gurikha

16 |Sindhwari
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|F|Tﬂori

Iﬁl |Ghirongi

IE' |Lahchura

’%i |Maho

|H'|Chhimaka

|§I |Nawali

|Z|Birkhadi

|§' |Dang

IE' |Chandahara

Igl |J atpura

27 |Shyampura
27 Shyamp

|§|1taya1i(Gohad)

|5'|Chharenta(Gohad)

Iﬁl |Kiratpura(Gohad)

|371' |Malanpur

Sub
Divisional
Officer
®),
Mehgaon

NH-719
(old
NH-92)

53.16
TO KM
73.83

MADHYA
PRADESH

BHIND

Mehgaon

Ilil ‘Gigarkhi

|27. ‘Amritpura

|37' ‘Bahua

|47' ‘J alharipura

|57' ‘Ajnodha

|67' ‘Kishanpura

|77. ‘J arpura

|87' Gadhi

|97. ‘Bhopatpura

IW' ‘Gijurra

IT' ‘Vij aypura

IF' ‘Hanspura

Iﬁ' ‘Kanhari

IF' ‘Devri

IF. ‘ Surajpura

IF. ‘Kheria

lﬁ. ‘Tor

IE' ‘Juge Ka Pura

Iﬁl ‘Narayan Pura

IF' ‘Pratap Pura
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IE. ‘Meghpura

Igl ‘Moroli

Iﬂl ‘Rampura

’gl ‘Barhad

|g. ‘Pachera

E. ‘J eesakpura

IEI ‘J odhapura

IE' ‘Gijurra

Iﬁl ‘Baharpura

|3Tl ‘Gyanendra Ka Pura

IEI ‘Mehgaon

Gormi |17 ‘J aitpura
4 . Sub NH-719 | MADHYA BHIND Bhind '17 ‘Ranipura
Divisional | (Old | PRADESH
Officer |NH-92) ‘2_ ‘Kurthara
R), Bhind | KM :

( ) i 73.83 '37 ‘Mudlakhara

TOKM 4 |Kushmar

116.5 '7 ‘

'57 ‘Pur

‘6_ ‘ Shahpura

‘7_ ‘ Singhpura

‘8_ ‘Badanpur

'97 ‘Amlheda

W ‘Pidora

'T ‘Madan Pura

E ‘Mahapur

‘F ‘Prithwipura

F ‘Amlehadi

‘F ‘Barohi

‘F ‘Hirapura

F ‘ Chakarvari

W ‘Lawan

‘E ‘ Shalingpura

W ‘Biradhanpura

‘F ‘Rahala

E\Babedi

E ‘Barakalan

‘E ‘Ratanupura
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‘g ‘Charthar
‘Z ‘Manpura
‘F ‘J amna

‘K ‘Chandrapura
E ‘Keeratpura
W ‘Bhatmaspura

H ‘Daboha
‘37 ‘J ampura
33 [Rachhedi
‘37 ‘Bilohara
‘g ‘Kacho gara

W ‘Bhadakhur

E ‘Bhagwasi
38 |Didee Khurd
‘g ‘Deenpura
W ‘Chasad

41 [Mircholi
42 [Barhi

‘E ‘ Samanna
‘H ‘Kapurpura
‘F ‘J ajepura
‘E ‘ Singhpura

W ‘Phuph Kalan
W Phuph Khurd
‘E ‘Kariyapura
. Sub NH-719 | MADHYA | BHIND Ater ‘1 ‘Badapura
Divisional | (Old |PRADESH
Officer |NH-92) ‘2 ‘Naripura
(R), Ater KM -
TO KM ‘4 ‘Bhimpura
111.3

‘5 ‘Andhapura

‘6 ‘Kasahapura

[F. No. CE-ROBPL/30010/95/24-25]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. et KMAR gz




		2026-03-20T22:48:34+0530
	SARVESH KUMAR SRIVASTAVA




